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7% faeet, 1 arder, 2026

FT.3M. 1704 (37).— Feal T LR, TR TR AfATTT 1956 (1956 1 48) (e o zae
THET 3h ATATTAH Fgl TAT ) il 1T 3F it IT-8TT (1) BT T&T ATRAT HT TINT Fd g, Tg THTETT
21 ST o Tt foh 3T 57 F sRratie e Srer # Greenfield Highway & .41, 145.9 7 f&.#1.154.8
(TE-FsiT, FeFe-SAa g T%) % & J-9U€ & (A0 (ATSH0T/IeE oNee? Afed 2-AA/4-3F FT aarr
AT(R), SATLEA, TavedT ST TATAT o AT TAST & (70 ag G Tuferd g St |fer avie €= ST qg=
H 3T AT &, U 1 T ST FIA o AT AT Fhl AT LT g |

Fre AT =A<, ST 3% G 7 Baag g, I ATa=aq & a7 37 it IT-o127 (1) F eI @i
TSI o TorT UHT qIF o ITANT 92 TSI H TH ATSEEAT & TR il a0 & e & & ae st
AT TR T FHAT |

U Tl ST FeTH AT, AT T@ENARTY, FoiT &l o =9 § T&qa hl STuT i I
ITF AT ATAFT o ST sfiw Ferw aTtasRTe, arafrhar i srtera w9 & 77 FET fAfes geeaw
FIT T ST T STAEY T 3 THT a7 ars F TETq a7 UHT 377 S+ F:77 F 747, IE A
gr, T g% wIerr araedqs® F80:A, eer FET AT a7 ATadl A TG FT Tl 7 AATATd
T T |

I AT T AT 3T T IT-ATT (2) F el qeqq Irrerarrr gr oFar wr #ws o sraer
faw g |

2401 GI/2026 (1)
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TH ATAGAAT 6 ST A ATAT qH 6 L@ T T A TAT TTHRT 6 IF HAAT |
IqASY B 3T IAHT Baag ARRAT g fAreror ot ST ahar 2 |

ALIAT

ST T % SafigyR o # Greenfield Highway ¥ 3.1, 145.9 @ f.11.154.8 H @
ST T ST ATAT HLAT WA AT AT qigd A 1 | fFawr

TSI HT ATH: ISHET Bt &7 71 SFafRigR

wAH I H&AT g FT R || i et Sk ER T i #7 Sree

He (GUEIREEIE) (FFTT)

1 2 3 4 5 6

T T ATH: FoivT
UIEEIR IR
1 349/1063 IEEL 9T -2 0.00348 (T ) 0.0014083
T T ATH: FATISST
2 769 IBELl EESERA] 0.31466 (T%7 ) 0.1273412
e T AT SSATT
3 201 REL Kk 0.00013 (7= ) 0.0000526
4 319 IEEL Kkl 0.04052 (T ) 0.0163982
5 321 IEEL Kk 0.05792 (T ) 0.0234399
6 322 BEL Kk 0.08214 (T ) 0.0332416
7 323 EEL Kkl 0.18823 (T#¥ ) 0.0761756
8 324 IEEL Kk 0.46207 (T ) 0.1869972
9 326 IGEil EEd 0.67854 (T#Y ) 0.2746014
10 327 EEL Kkl 0.06687 (TF¥ ) 0.0270619
11 328 IEEL Kk 0.00354 (T ) 0.0014326
12 332 BEL KE7 0.28545 (T ) 0.11552
13 333 BEL EEi 0.28852 (7Y ) 0.1167624
14 334 EEL Kk 0.08518 (T ) 0.0344719
15 353 IEEL Kkl 0.58837 (T#¥ ) 0.2381101
16 354 BEL EEi 0.5096 (TFT ) 0.2062323
17 356 EEL Kk 0.08857 (U= ) 0.0358438
T T ATH: TFITAT
18 1364 BEL EEi 0.00435 (TFT ) 0.0017604
19 1365 GECAEA] EIESEIRA 0.01377 (=% ) 0.0055726
20 1368 GREIR] TTET 0.006416 (TFY ) 0.0025965
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21 1381 GREAEA] T 0.19364 (7% ) 0.078365
22 1383 LTS TTET 0.01258 (T ) 0.0050911
23 1386 IGELl EED 0.02786 (=¥ ) 0.0112748
24 1387 IEEL Kkl 0.00533 (T#¥ ) 0.002157
25 1395 IREL Kk 0.09153 (T ) 0.0370417
UEEIKICASEEICI
26 11 LTS G 0.02225 (7T ) 0.0090045
27 12 AT T 0.07476 (T#7 ) 0.030255
28 120 REL Kk 0.02118 (T ) 0.0085714
29 16 EEL Kkl 0.47325 (7% ) 0.1915217
30 54 IGELl Kk 0.8291 (U= ) 0.3355322
T T ATH: S
31 1022 EEL Kkl 0.15959 (%Y ) 0.0645852
32 1522 EEL Kkl 0.19 (TFT) 0.076892
33 1565 RECARA] TAeRTerT ATelT 0.07993 (=¥ ) 0.0323472
34 778 RELI 9T -2 0.00344 (T ) 0.0013921
35 824 IEEL m 0.08 (T#T ) 0.0323756
Total 2.441427

[®T. . NHAI/Costal Highway/Rameswar-Ratanpur/LA/3(a)/PIU/BBSR/3A2]
g HE, Aaas

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 1st April, 2026

S.0. 1704(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Greenfield
Highway in the stretch of land from Km. 145.9 to Km. 154.8 (At-Kujanga,Dist-Jagatsingh pur) in the district of
Jagatsinghpur in the state of ODISHA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Tahasildar, Kujang in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.
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The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling Greenfield Highway in the
stretch of land from Km. 145.9 to Km. 154.8 (At-Kujanga,Dist-Jagatsingh pur) in the district of Jagatsinghpur

in the state of ODISHA

State: ODISHA

||District: Jagatsinghpur

SI. No. |[|Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

Lt | 2 | 3 L4 | 5 I 6 |
|Taluk: Kujang |
|Village: Santara |
I |[349/1063 ||Private ||Sharad -2 I 0.00348 (Acre )|| 0.0014083]
[Village: Duadia |
2 769 ||Private ||Gharabari I 0.31466 (Acre )| 0.1273412
|Village: Ghoda mara |
13 |l201 ||Private ||Chak I 0.00013 (Acre )| 0.0000526|
l4 319 ||Private ||Chak I 0.04052 (Acre )| 0.0163982|
5 321 ||Private ||Chak I 0.05792 (Acre )| 0.0234399|
l6 322 ||Private ||Chak I 0.08214 (Acre )| 0.0332416|
7 323 ||Private ||Chak I 0.18823 (Acre )| 0.0761756|
8 |[324 ||Private ||Chak I 0.46207 (Acre )| 0.1869972
l9 |[326 ||Private ||Chak I 0.67854 (Acre )| 0.2746014|
10 327 ||Private ||Chak I 0.06687 (Acre )| 0.0270619)|
11 |[328 ||Private ||Chak I 0.00354 (Acre )| 0.0014326|
12 332 |[Private ||Chak I 0.28545 (Acre )| 0.11552
13 333 ||Private ||chak I 0.28852 (Acre )|| 0.1167624]
14 |[334 ||Private ||Chak I 0.08518 (Acre )| 0.0344719)
15 353 |[Private ||Chak I 0.58837 (Acre )| 0.2381101]
16 |[354 ||Private ||chak I 0.5096 (Acre )|| 0.2062323]
[17 |[356 ||Private ||Chak I 0.08857 (Acre )| 0.0358438]
|Village: Panapali |
18 |[1364 ||Private ||chak I 0.00435 (Acre )|| 0.0017604]
19 |[1365 ||Government ||Gharabari I 0.01377 (Acre )| 0.0055726|
120 1368 ||Government  ||Rasta I 0.006416 (Acre )| 0.0025965|
21 |[1381 ||Government  |[Rasta I 0.19364 (Acre )|| 0.078365]
22 1383 ||Government  ||Rasta I 0.01258 (Acre )| 0.0050911]
23 1386 ||Private ||Chak I 0.02786 (Acre )| 0.0112748|
24 |[1387 ||Private ||chak I 0.00533 (Acre )|| 0.002157]
L5 I[1395 |[Private |[Chak 1 0.09153 (Acre ) 0.0370417]
|Village: Jamukana |
126 11 ||Government  ||Nal I 0.02225 (Acre )| 0.0090045]|
27 [[12 ||Government  |[Rasta I 0.07476 (Acre )|| 0.030255]
128 |l120 ||Private ||Chak I 0.02118 (Acre )| 0.0085714]
129 |16 |[Private |lChak I 0.47325 (Acre )| 0.1915217|
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130 ||54 |[Private ||Chak I 0.8291 (Acre )| 0.3355322)
|Village: Baulanga |
b1 1022 |[Private |[Chak T 0.15959 (Acre ) 0.0645852)
2 |[1522 |[Private |[Chak | 0.19 (Acre )| 0.076892]
33 1565 Government E;Slli‘“ha“ 0.07993 (Acre ) 0.0323472
4 778 |[Private [Sharad 2 | 0.00344 (Acre ) 0.0013921]
35 824 Private gl(?FI:iS ALl 0.08 (Acre ) 0.0323756
| Total|| 2.441427|

[F. No. NHAI/Costal Highway/Rameswar-Ratanpur/LA/3(a)/PIU/BBSR/3A2]
SHAIKH AMINKHAN, Director
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